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M/s Hindustan Distributors 
SCO 136, Top Floor, 

Sector 24-D,  

Chandigarh 160023 

 ……Appellant(s) 

 

                                VERSUS 

  

   

Commissioner of Customs, Ludhiana 
ICD GRFL, G T Road,  

Sahnewal, Ludhiana, 

Punjab 141001 

 ……Respondent 

 
APPEARANCE: 

 
Present for the Appellant(s): Shri Naveen Bindal, Advocate 

Present for the Respondent: Shri Anurag Kumar, Authorized Representative 

 

CORAM:  HON’BLE SHRI S. S. GARG, MEMBER (JUDICIAL) 

 
DATE OF HEARING: 27.05.2024 

DATE OF DECISION: 30.05.2024 

 
O R D E R 

 Appeal is allowed. For order, see order of date passed in 

Customs Appeal No. 61792 of 2018. 

 

 

 (S. S. GARG) 
  MEMBER (JUDICIAL) 

  

 
RA_Saifi 


